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STATEMENT OF IMMOVABLE PROPERTY RETURN FOR THE YEAR 2021 (AS ON 31-1 2-2020)
1. Name of the officer (in full) © ASHA CHAVRALIA 4. Date of appointment: 20 . 6. 2020
2. Service to which officer belongs o LentXal Cf ovE. 5 Presentpay: pouy Leves 10
3. Present Post held : Assisipue Diveclss (Ledk) 6. Dateofbinh: 15 .ip. |5 4g
7 Section where emploved :
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Signature : 6[’:}_0\'){} R )
Name : Achol thawvasta
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Designation : A eety, PV Eeck®



